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Resources to fund research and
Development in the Automobile
Industry

3751. SHRI K. MALLANNA Will
the Minister of INDUSTRY be pleased to
state :

(a) whether Government have decided to
mobilise resources to fund Research and
Development in the automobile industry so
as to retain technological contemporariness ;
and

(b) if so, the details of the facts in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI S.M.
KRISHNA) : (a) and (b). A proposal has
been mooted to mobilise resources to fund
Research and Development in the automo-
bile industry. The modalities for mobilising
resources in this regard would be evolved in
consultation with the industry and concern-
ed Government Departments, after the
proposal has been accepted by them in
principle.

Power Failure in Bombay and other Parts
of Maharashtra

3753. PROF. MADHU DANDAVATE :
Will the PRIME MINISTER be pleased to
state :

(a) whether working of the Tarapur
Plant was responsible for the break down of
electric power in Bombay and other parts of
Maharashtra ; and
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(b) if so, what steps have been taken to
avoid recurrence of such power failure in
future ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL) : (a) No, Sir.

(b) Does not arise.

Number of Incidents of Violence

3754. SHRI ANANDA PATHAK : Will
the Minister of HOME AFFAIRS be pleas-
ed to state the number of incidents of viol-
ence reported in the States during the last
one year State-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NTHAR RANJAN LASKAR) : The infor-
mation is being collected and will be laid on
the Table of the House.

Ration Money Paid to R.P.F., C.R.P.F,,
B.S.F. and Delhi Police

3755. SHRI RAM JETHMALANI
Will the Minister of HOME AFFAIRS be
pleased to refer to the reply given to Unstar-
red Question No. 5167 on 23 December, 1981
re : ration money paid to RPF, CRPF, BSF

and Delhi Police and state :

(a) whether the Non-gazetted police men
of Delhi are not entitled for ration subsidy
like that given to those in CRPF and BSF ;

(b) whether Rs. 4/- only is given as lunch/
dinner allowance to Delhi Police (while Rs.
5/- is given to W.B. Police) if they work for
more than 9 hours on duty ;

(c) whether this allowance is limited to
only for 25 days in a year ; and

(d) if so, what about the lunch/dinner
expenditure if a Delhi Police man is requir-
ed to be on duty for more than 9 hour:
each time for more than 25 days in a

year ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH) : (a) The non-
gazetted Delhi Police personnel are not
entitled to ration subsidy.

(b) and (c). The Delhi Police personnel
up to the rank of Assistant Sub-Inspector
are entitled to diet allowance of Rs. 4/- per
head when they are deployed for duty beyond
9 hours. The payment of this allowance,
however, is restricted to 25 days per annum
per head. In Calcutta, the West Bengal
Government give to the police personnel of
and below the rank of Sub-Inspector/Serge-
ants, cash allowance in lieu of cooked food
at the rate of Rs. 5/- per day in case they
perform duty exceeding 8 hours at a
stretch.

(d) In order to compensate for such
extra work, the non-gazetted personnel of
Delhi Police are also entitled to one month’s
extra pay per annum.

Subsidy on rice to Karnataka State

3756. SHRI G.Y. KRISHNAN : Wil
the Minister of PLANNING be pleased to
state :

(a) whether any decision on the request
of Karnataka Government has been taken
for giving subsidy on rice ; and

(b) if so, efforts being made to ensure
that funds for various plans are not diverted
for subsidy and the projects under the Plan
Schemes do not suffer in that State ?

THE MINISTER OF PLANNING (SHRI
S.B. CHAVAN) (a) No request for
grant of subsidy on rice has been received
from the Government of Karnataka.

(b) Does not arise.

Purchase of a crane by HMT,
Bangalore

3757. KUMARI PUSHPA DEVI SINGH :
Will the Minister of INDUSTRY be pleased
to refer to the reply given to Unstarred
Question No, 9944 on 4 May, 1983 regarding





